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MINISTRY OF FIMANCE
(DEPAIT MENT OF REVENUR)

NEW DEIFI THE 19'F MLuCH, 1080,

NCTIFICATICN
{IF '6 ONESTEX]
No43216(FNo4197/1/80. 1 (AI) ¢ In exercise of the powers conferred by clause(v) of
sub-section (23C) of section 10 of the Imcome-tax Act,1961 (43 'of 1561), the Cen-
tral Government hereby notifies "Sri Mahanandeeswara Devasthanam, Vehanandi® for
the purpose of the said section for the asseesment years)1973-74 to 1980-81,

- 8d/-
(8.1, STHGH)
To . INIER SECRETARY TO .THE GOVERNMENT OF INDIA
The Menager,
Governtient of India Press,

Ring Road, Meyspuri Industrial Area,
(Near Ra jouri Garddn), New Delbi,

Copy o+

i. Executive Officer, Sri Mohanandeeswara Swamy Devastharam, Mahanand:.,
Nandyal Taluk, Kumool Dt (A,P.) :
2o The Commisioner of Income-tax, Andhra Pradesh-I, Hyﬂdrabad with reference to
his Ietter No,nqrs.x/x/iaﬁs.w.
3¢ 411 Commissioneysof Income-tax,
4. Directors of Inwpmthon(ﬁ')/(RSﬁ)/(P&PR)/(Inv.h New Delhi,
Ge Divector of 0&M Services(Income-tax), 1st Floor, A;wan-e-mmlib,
Jata Smdri lane, New Delhi(3 copleas _
6. A1l Officers & Sections of I.J, Wing of C,B.DT., New: ‘Delhi,
7« Comptroller & Auditor General of India, New Delhi.(20 copies ),
8, Bulletin Section of Dte, of Ins,(RS&P), New Delhi(5 copies),
9, Director of Training, IRS(D,T. ), staff College, Nagpur(s copies),
10, Shri M.B, Rmo, Joint Secy,, Ministry of Iaw, Justice & Company Affairs
(Department of Legal Affairs), New Delhi, .
z
s:t/-
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INDER SECHETARY TO/THE GOVERNMOT OF INDIA,
AUTEORISED EOR_ISSUE !
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